IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

Report on :22-10-2026
Date : 22.10.2026 |
o Dealing
Applied . Seat
PP Section
(Seat
WP (C) - COURT | . WRIT ©
1 79806/20261(22.10.2026 32426/2026 M SAHOO NO. 9 Misc.case BRANCH-8 gg)
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
2 |79807/2026122.10.2026  |3)438/5026 5 DORE NO. 9 |2026-10- |(DIVISION ng)
16 BENCH-1)
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
3 |79808/2026(22.10.2026 |3 5007 IS K BEHERA o 5 l2026-11- |BRANCH-1 Tg)
25
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
4 [79811/2026(22.10.2026 355,07 ) B R SWAIN No. 1 l026-10- |BRANCH-T ZZ)
29
Order
(Seat
WP (C) - COURT |Dtd. ©
5 |79813/2026|22.10.2026 35,75 ) (M R PADHI vo. 1 l9999-12- No
44)
31
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
6 |79815/2026(22.10.2026 |3,,20" M R PADHI o, 1 lo595-1o- |BnnncH-a T;)
31
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
7 [79816/2026(22.10.2026 ), .07 |B K DAS vo 1 oge10- |nnancaos [N
33)
12
Order
COURT
WP (C) - Dtd. WRIT (Seat
8 |79817/2026 22.10.2026 |3, o0’ |H K PARIDA TS. 2026-12- |BRANCH-1 |Nood)
07
Order
9 |79819/2026|22.10.2026 |"E(C)~ D BISWAL EgURT ptd. WRIT ésfat
: : 33585/2026 : 2026-10- |BRANCH-5 °©
12 47)
15
WP (C) - COURT giger giiECH (Seat
10 179820/2026122.10.2026 33798/2026 D BISWAL TS. 2026-10- | (DIVISION Tg;)
15 BENCH-1)




Order

COURT (Seat
WP (C) - Dtd.
11 |79821/2026(22.10.2026 3o " D BISWAL NO. | ooe oo No
12 103)
15
Order
COURT
WP (C) - Dtd. WRIT (Seat
12 |79822/2026(22.10.2026 |3 o) D BISWAL TS. 2026-10- |BRANCH-1 |Noc3)
15
Order
COURT
WP (C) - Dtd. (Seat
13 |79823/2026(22.10.2026 |3 )7 |D BISWAL NO. ooe o Noo)
12
15
Order
14 [79824/2026(22.10.2026 |NE(C)- BISWAL ESURT Dtd. WRIT éifat
Y 33556/2026 * 12026-10- |BRANCH-5
12 22)
15
WP (C) - COURT giger (Seat
15 |79825/2026(22.10.2026 |2, "D BISWAL NO. 3 o0e No-
OLD 22)
12
Order
16 [79826/2026(22.10.2026 |NE(C)- BISWAL ESURg btd. WRIT ésfat
SeY 34075/2026 * 2 12026-10- [BRANCH-4 |.°
OLD 38)
16
WP (C) - COURT giger (Seat
17 |79827/2026(22.10.2026 2= 0" D BISWAL NO. 3 o0c o No-
OLD 38)
16
Order
18 179828/202622.10.2026 |"E(C)=- K ROUT ESURg Dtd. WRIT éi?at
U 33615/2026 " 2 12026-10- |BRANCH-2
OLD 50)
15
Wp (C) - COURT giger (Seat
19 |79829/2026 (22.10.2026 |;o0ch o0, D BISWAL NO. 300 Lo No-
OLD 50)
15
W (C) - COURT giger (Seat
20 |79830/202622.10.2026 |2 o), D BISWAL NO. 300 o No-
OLD 50)
15
Wp (C) - COURT giger (Seat
21 |79831/202622.10.2026 |3, <9° . |D BISWAL NO. 3| )oos oo No-
OLD 50)
15
WE (C) - COURT giier (Seat
22 |79832/2026(22.10.2026 |yo00”, oD BISWAL NO. 3 |)ooc o No-
OLD 50)
15
COURT (Seat
WP (C) - Order WRIT -~
23 |79833/2026(22.10.2026 | o000, oD BISWAL gib clheibe ERANCH T84)




2026-10- |(DIVISION
15 BENCH-1)
WP (C) - COURT giger WRIT (Seat
24 |79834/2026(22.10.2026 |30 00 o IRANJIT SAMAL NO. 3|5 o56 10— |lwmanchos [NO-
OLD 47)
16
WP (C) - COURT giger WRIT (Seat
25 |79835/2026(22.10.2026 1,700, |TK NAYAK NO. 3 [,00c o lemancHes NO-
OLD 47)
15
WP (C) - COURT giger giiECH (Seat
26 |79836/2026(22.10.2026 |1o00" )0, |TK NAYAK ggb 315026-10- |(DIVISTON ?8;)
15 BENCH-1)
W (C) - COURT giger (Seat
27 |79837/2026(22.10.2026 | 550", [TK NAYAK NO. 3 | 0Se 1o- No-
OLD 108)
15
WP (C) - COURT giier giiECH (Seat
28 |79839/2026(22.10.2026 | 5oL o |TK NAYAK ggb 315026-10- | (DIVISTON ?2;)
15 BENCH-3)
WP (C) - COURT giger WRIT (Seat
29 |79840/2026|22.10.2026 |35 o) DK MOHANTY NO. 3| 000 o lemamcHo2 NO-
OLD 34)
16
WP (C) - COURT giger (Seat
30 |79841/2026|22.10.2026 |5oo-) oo DK MOHANTY NO. 3 | 0Se 1o- No-
OLD 34)
16
Order
31 [79842/202622.10.2026 "2 \C)- D.BISWAL ESURg ptd. WRIT ésfat
e 33522/2026 | "~ 712026-10- |[BRANCH-3 |..
OLD 14)
15
Order
32 |79843/202622.10.2026 |t (C)” PK JENA vo. 3 DEd. WRIT N
e 33896/2026 " ©12026-10- |BRANCH-8
OLD 39)
16
WP (C) - COURT giier WRIT (Seat
33 |79844/2026(22.10.2026 |3, oo o |PK JENA NO. 3|, 000 o lmeancHoa |NO-
OLD 38)
16
WP (C) - COURT giger (Seat
34 |79845/2026(22.10.2026  |3-,70" o0, |D.BISWAL NO. 3 |56 1o- No-
OLD 38)
13
WE (C) - COURT gijer (Seat
35 |79846/2026(22.10.2026  |325c0 7,0, |PK JENA ggb 3 00610~ gg;

16




Order

COURT (Seat
WP (C) - Dtd. WRIT
36 |79848/202622.10.2026 |3, 0" o PK JENA NO. 3 )05 o lenamen.s NO
OLD 55)
16
WP (C) - COURT giger ggECH (Seat
37 |79849/202622.10.2026 |3, 00", [PK JENA gib 3 lo26-10- |(pIVISTON ?8;)
16 BENCH-1)
Order
38 [79850/2026(22.10.2026 |NE(C)- D BISWAL ESURg ptd. WRIT éifat
Y 34076/2026 * >12026-10- |BRANCH-3
OLD 14)
15
WP (C) - COURT giier gggw (Seat
39 |79851/202622.10.2026 |3, ,/0°, 0 [PK JENA gib 3 | 5026-10- | (DrvISTON Ti;)
16 BENCH-3)
WP (C) - COURT gijer (Seat
40 |79852/2026(22.10.2026 |2, ) IS SAMAL NO. 3 o0c o No-
OLD 117)
16
courr 0rder (Seat
41 [79853/2026(22.10.2026 |NE(C)~ D BISWAL No. 3 [Pt WRIT No-
Y 33550/2026 © > 12026-10- |BRANCH-5
OLD 22)
15
WP (C) - COURT giier ggECH (Seat
42 |79854/2026(22.10.2026 |2, ol IS SAMAL ggb 3 lp026-10- |(DIVISTON ng)
16 BENCH-1)
Order
43 179857/202622.10.2026 |"E(C)- R SAMAL §8UR£ btd. WRIT éi?at
i 34221/2026 * > 12026-10- |BRANCH-8
OLD 43)
16
WP (C) - COURT giier WRIT (Seat
44 |79858/2026(22.10.2026 |- o0, R SAMAL NO. 3 [0 o |emancaoe [NO-
OLD 16)
16
Order
45 179859/202622.10.2026 |"E(C)- R SAMAL ESURg btd. WRIT ésfat
Y 32143/2026 * 2 12026-10- |BRANCH-3 | °
OLD 12)
16
WP (C) - COURT giier WRIT (Seat
46 |79861/2026(22.10.2026 | o) |1 CHHOTRAY NO. 2 | ooe o Fmancnos NO-
OLD 47)
16
Order
(Seat
WP (C) - COURT |Dtd. ©
47 |79862/202622.10.2026 |3, -0 |P BEHERA o, 5 o611~ No
47)
25
(Seat
WP (C) - COURT |Order -~
48 |79863/202622.10.2026 |50 o |PK LENKA o, 5 lbeq No

47)




2026-10-
08

Order (Seat
WP (C) - COURT |Dtd. ©
49 |79865/2026122.10.2026 18105/2026 A K MISHRA C.0. NO. 9 12026-10- No
47)
12
Order
(Seat
WP (C) - COURT |Dtd. ©
50 [79866/20261(22.10.2026 17337/2026 A K MISHRA C.O. NO. 9 12026-10- No
47)
15
Order
WP (C) - SURYAKANTA COURT |Dtd. (Seat
51 [79890/20261(22.10.2026 31715/2026 |SAHOO C.O. NO. 9 12026-10- No-
47)
16
Order
(Seat
WP (C) - ABHISEK Dtd. ©
52 |79805/2026122.10.2026 33402/2026 MOHANTY GENERAL 2026-10- No
47)
14
Order
WP (C) - SUBRAT KUMAR Dtd. WRIT (Seat
53 [79809/202622.10.2026 |- 07 o GENERAL ot 0. lomanci.2 1;2)—
16
Order
WP (C) - MANAS RANJAN Dtd WRIT (Seat
54 |79810/202622.10.2026 |- 007 IEL S GENERAL St 10— |eRanCH-S 123)—
16
Order
WP (C) - BISWARANJAN Dtd. WRIT (Seat
55 [79812/202622.10.2026 |oo0” . oo O GENERAL oot 10~ AnENCH-2 22)—
16
(Seat
CMP- STDHESWAR
56 [79814/20261(22.10.2026 1732/2026 |ROUT GENERAL Plaint 22;
(Seat
WP (C) - BABULAL ©
57 179818/20261(22.10.2026 8707/2005 |BEHERA GENERAL Annexure gz)
. (Seat
WP (C) - HARAPRASANNA Final ©
58 (79838/20261(22.10.2026 17720/2018 ' TRIPATHY GENERAL Order gz)
WP (C) - HARAPRASANNA Final WRIT (Seat
59 |79847/2026122.10.2026  11c195 5005 TRIPATHY GENERAL Order BRANCH-2 |[No-7)
Judgement
WA- HARAPRASANNA Dtd. (Seat
60 |79855/2026(22.10.2026 | )on o0 ot S GENERAL oot s o)
04
RVWPET- HARAPRASANNA Final CIVIL (Seat
61 |79856/202622.10.2026 |, 57 5055  |RIPATHY GENERAL Order REVISION |No-1)
Order
WP (C) - PRASANTA Dtd. WRIT (Seat
62 |79860/202622.10.2026  |34c05 /5006 KUMAR PATRT |CEVERAL 2026-10- |[BRANCH-1 |No-1)

12




WP (C) - HARAPRASANNA Final (Seat
63 179864/2026(22.10.2026 7299/2005 |TRIPATHY GENERAL Order No-1)
CONTC- DEBASIS L. (Seat
64 |79867/2026(22.10.2026 1372/2026 |SAHOO GENERAL Petition No-1)
Order
WP (C) - Dtd. (Seat
65 |79801/2026(22.10.2026 33065/2026 SK SAHOO GENERAL 5026-10- No-1)
16
Order
WP (C) — Dtd. (Seat
66 |79802/2026(22.10.2026 33065/2026 SK SAHOO GENERAL 5026-10- No-1)
16
Order
WP (C) - Dtd. (Seat
67 |79803/2026(22.10.2026 33065/2026 SK SAHOO GENERAL 2026-10- No-1)
16
Order
WP (C) - Dtd. (Seat
68 |79804/2026(22.10.2026 33065/2026 SK SAHOO GENERAL 5026-10- No-1)
16
Order
(Seat
WP (C) - Dtd. WRIT B
69 |79868/20261(22.10.2026 5291/2007 J D MUDULI GENERAL 5019-07- |BRANCH-3 gg)
17
Order
(Seat
WP (C) - N K Dtd. -
70 79869/202622.10.2026 4380/2003 |SATAPATHY GENERAL 5009-08— gg)
12
Order
(Seat
BLAPL- N K Dtd.
71 |79870/20261(22.10.2026 6075/2015 |SATADPATHY GENERAL 5016-08— gg;
18
Order
(Seat
WP (C) - Dtd. WRIT B
72 |79871/202622.10.2026 ool 00, [P K MISHRA  |GENERAL 2026—-09- |BRANCH-8 1;;)
21
oJc- giger (Seat
73 179872/2026(22.10.2026 8197/1993 B K DAS GENERAL 1995-04- No-
39)
03
oJc- giier (Seat
74 179873/2026122.10.2026 |15 149, [B K DAS GENERAL 1995-04- No-
39)
03
oJc- giier (Seat
75 |79874/202622.10.2026 8186/1993 B K DAS GENERAL 1995-04- No-
39)
03
ELPET- C (Seat
76 79875/2026122.10.2026 9/2024 R K BARIK GENERAL Exhibits |[M.J.C. No-1)




Order

WP (C) - Dtd. (Seat
77 |79876/202622.10.2026 32956/2026 D BISWAL GENERAL 5026-10- No-1)
08
Order
WP (C) - Dtd. (Seat
78 |79877/202622.10.2026 30533/2026 D BISWAL GENERAL 2026-09— No-1)
28
Order
(Seat
WP (C) - Dtd. WRIT B
79 79878/202622.10.2026 32285/2026 T BAG GENERAL 5026-10— |BRANCH-8 28)
16
Order
(Seat
WP (C) - Dtd. WRIT B
80 79879/2026(22.10.2026 28142/2026 T BAG GENERAL 2026-10- |BRANCH-?2 22)
16
WP (C) - gijer (Seat
81 79880/20261(22.10.2026 34574/2025 S NAYAK GENERAL 2026-11- No-
34)
16
Order
(Seat
BLAPL- Dtd.
82 79881/2026(22.10.2026 7791 /2026 D SAMAL GENERAL 2026-09— No-
34)
23
Order
(Seat
WP (C) - Dtd. WRIT B
83 79882/202622.10.2026 24605/2026 S K BEHERA GENERAL 5026-10- |BRANCH-7 Eg)
14
Order
(Seat
WP (C) - Dtd. WRIT -
84 79883/2026(22.10.2026 1777472026 M R SAHOO GENERAL 2026-10- |BRANCH-5 Tg)
16
Order
WP (C) - Dtd. WRIT (Seat
85 79884/202622.10.2026 31251/2026 P C DAS GENERAL 2026-10- |BRANCH-1 |No-2)
14
Order
ABLAPL- Dtd. (Seat
86 79885/202622.10.2026 | oo0 5q,c (B P TANGA GENERAL 2025-05- |BAIL-1 No—2)
08
Order
WA- PRAKASH Dtd. WRIT (Seat
87 |79886/2026122.10.2026 11515 /5026 |kuMAR JENA |CCNERAL 2026-10- |APPEAL  [No-6)
12
Order WRIT
WP (C) - Dtd BRANCH (Seat
88 79887/202622.10.2026 302848/2026 R SAMAL GENERAL 2026-10- | (DIVISION T;;)
15 BENCH-3)
(Seat
WP (C) - Order -~
89 79888/202622.10.2026 30445/2026 R SAMAL GENERAL Dtd. No

123)




2026-10-
09

Order
WP (C) - Dtd. (Seat
90 (79889/2026(22.10.2026 32331/2026 P K DAS GENERAL 5026-11- No-
123)
11
Order
(Seat
WP (C) - Dtd. WRIT B
91 |79891/2026(22.10.2026 33922/2026 P K DAS GENERAL 2026-11- |BRANCH-3 ?g)
03
Order
92 179892/202622.10.2026 TRP(C) - A SAHOO GENERAL ptd. éifat
: : 218/2025 2026-12-
13)
14
Order
PRASANTA
CRLMC- Dtd. CRIMINAL (Seat
93 179893/2026(22.10.2026 3910/2026 KUMAR GENERAL 2026-10- IMISC No-6)
ROUTRAY
16
Order
WP (C) — Dtd. WRIT (Seat
94 |79894/2026(22.10.2026 3039/2025 S K SAHU GENERAL 2026-10- |BRANCH-1 |No-2)
16
Order
BLAPL- BISWAJIT Dtd. B (Seat
95 (79895/2026(22.10.2026 9788/2026 |PASAYAT GENERAL 5026-10- BAIL-1 No-1)
16
Order
(Seat
WP (C) - Dtd. WRIT B
96 (79896/2026(22.10.2026 4688/2025 S K SAHU GENERAL 2026-10- |BRANCH-4 23)
16
Order
(Seat
WP (C) - Dtd. WRIT N
97 179897/2026(22.10.2026 5047/2025 S K SAHU GENERAL 2026-10- |BRANCH-5 gg)
16
Order
(Seat
WP (C) - Dtd. WRIT -
98 (79898/2026(22.10.2026 7634/2025 S K SAHU GENERAL 5026-10- |BRANCH-3 Ti)
16
Order
(Seat
WP (C) - Dtd. WRIT B
99 179899/2026(22.10.2026 2973/2025 S K SAHU GENERAL 2026-10- |BRANCH-3 Ti)
16

N I C (Software Team)




